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O R D E R 
 

13.01.2020  Arguing learned Counsel for the Appellant is not available. 

Advocate appearing on behalf of the Appellant seeks time. One opportunity is 

given. 

 Lis the appeal ‘For Admission (After Notice)’ on 27th January, 2020. 

 

   

            [Justice A.I.S. Cheema] 

Member (Judicial) 

 

 
(Kanthi Narahari) 

Member(Technical) 
 
 

(V P Singh) 
Member(Technical) 
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